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Bench Constitution Court Room j
Shri D R L Reddy, Vice-President (KZ)
A &

Shri Rajesh Kumar, AM
[On 04/08/2026 At 02.30 P.M]
[On 05/08/2026 & 06/08/2026 at 10.30 AM. |

Shri D R L Reddy, Vice-President (KZ)
&

Shri Rajesh Kumar, AM
[On 04/08/2026 At 12.00 Noon |
[On 05/08/2026 & 06/08/2026 After "A” Bench ]

Shri George Mathan, ™M
&

Shri Rajesh Kumar, AM
[ On 03/08/2026 & 04/08/2026 At 10.30 AM.]
[On 05/08/2026 & 06/08/2026 at 12.00 Noon |

Shri George Mathan, ™M
&

Shri Rakesh Mishra, AM

[ On 03/08/2026 & 04/08/2026 after Cuttack Bench]

[On 05/08/2026 & 06/08/2026 at 10.30 A.M.]

SMC

Shri Yogesh Kumar Us, M
& .

Shri G. Gurusamy, AM
[ At 10.30 AM. ]

Ranchi
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[ At10.30 AM.]

Shri R.N. Sahay, AM ‘ ' :
- Physical at |
Smt. G. Rajani, JM ITAT, Ranchi |

|
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Note:1. “A” & “D” Bench of ITAT, Kolkata will not function on 03/08/2026.

2.B" Bench of ITAT, Kolkata will not function during this week.
3. Patna Bench will not function during this week.
4. Guwahati Bench will not function during this week. Cases are fixed w.e.f.

03/08/2026 to 05/08/2026 are adjourned to 24/08/2026, 25/08/2026 & 27/08/2026 respectively.
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